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desh for the manutacture of packing cases is 
more than what is silviculturally permissible;  
and 

(b) what steps Government propose to take 
to prevent this un-scientific exploitation of 
forests? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI) : (a) No, 
Sir. 

(b) Does not arise. 
 

Grounding of Mig-21 Aircraft 

2165. SHRI     KRISHNA KUMAR 
BIRLA:   Will the PRIME MINISTER be 
pleased  to  state : 

(a) whether it is a fact that because ol the 
aircraft accidents in quick succession in 1984 
and 1985 involving MIG-21 aircraft, most of 
which aircnaft were from tho batch 
manufactured by the Hindustan Aeronautics 
Limited (HAL), over 300 Migs had to be 
grounded; and 

(b) if so, what are the details thereof, 
stating the main causes identified for the rash 
of Mig-21s the result of the checks carried on 
the fleet of Mig-21s that were grounded and 
the steps taken by the Government in the 
matter? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE RE-
SEARCH AND DEVELOPMENT (SHRI 
ARUN SINGH): (a) Air Headquarters carried 
out special checks in one of the Mig-21 
variants in 1985, as over-heating of the engine 
was noticed in some aircraft. Air Headquarters 
grounded these aircraft for a short period as 
part of preventive measures. This special 
check included both aircraft of Soviet and 
Hin. dustan Aeronautics Limited manufacture. 

(b) A  study  team,   which    investigated 
this  matter found : 

(i) Evidence of over-heating in the rear 
fuselage area, 

(ii) That such over-heating could result 
in fire and failure of controls in case 
hydraulic teaks bad occurred in the 
overheated zone. 

 


